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Rrmarks

(1) (21 G) (4)

I. IIIYING OF BIIIS ASSENIED

1. The Kerdla Appropdation
Bill, 2023 @ill No.157)

Shri. K.N. Balagopd,
Minist€r fq Finance.

The Bill received the asseut of the
Govenror on Mardr 08, 2023. Tbc
Bill as assented to by dre Govems
rr-as laid on Thble by rhe Secetary
on August 09, 2023.
(Act 13 of 2023)

2 The lGrala Co-operative
Societies (SecoEd

Aircndment) Bill, 2022
(BiI No.l2A

Shd, V.N. Vasa\ran,

Mhister for
Co-operation aDd
RegisFatiotr

The Bill received the a.$sent of the
Govemor on March 20, 2023. The
Bill as asseoted to by tbe Governor
was laid on Table by th€ Seqetary
on August 09, 2023.
(Act 14 of 2023)

3. The Kerala- Public Service
Commission (Additional
Rrnclions as rcspects the
gen ices under the waqf
bo{d) repe.ling Bill,
2022 (Bill No.l3B)

SbrL V. Abdrrahimal,
Minister for
Sports,r^rald and Haj
PilgriDage.

The Bill received the assent of the
Govemor on March 20, 2023. The
Bill as assetrted to ry the Goyemor
was laid on Table by the Seqetffy
or August 09, 2023.
(Act 15 of 2023)

1 The Kerdla Aprofiation
(No.2) BiI, 2023
(BiI No.163)

Sh!i. KN. BalaBopal,
Minister fo Finaoce.

The Bill rcceived the asse of th€
Goveruor on MarEh 27, 2023, The
Bill as assurted o by &e Govuaa
rf,as laid on Table by the Seqetary
on August 09, 2023.
(Act 16 of 2023)
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5. The Kerala Finance Bill,
2m3 @ill No.160)

Ski. K.N. Balagopal,
Minister for Finance.

The Bill rcclived lhe 6se of lhe
covemor on MaEh 27, 2023. The Bill
as assanted to by lhe Gov€mor was
laid on Tbble by the secretary on
August 09, 2023. (Act 17 of 2023)

6. The Kerala Fina.nce (No.2)
Bill, 2023 @ill No.161)

Shd. K.N. Balagopal,
Minister for Finance.

The BiIl received the assent of the
Govemor on MaIch 27, 2023. The
Bill as assented to by the Govemor
was laid on Thble by the Seoetary
on Augusi 09, 2023.
(Act 18 of 2023)

7 The Kera.la Municipality
(AEendment) BiU, 2022
(BiI No.145)

Shd. M.B. R4esh,
Ministef for Local
Self Govemmms,
Rural developEent
and Excise.

The Bill received the assent of the
Govemor on April 11, 2023. The
Bill as assented to by the Govemor
was laid on Thble by tte Secrehry
on August 09, 2023.
(Act 19 of 2023)

The Kera]a Panchayat Raj
(AEendDent) BiI, 2022
(Bill No.146)

Shri. M.B. Rajesh,
Minister for Local
Self Govemmens,
Rural development
and Ercis€.

The Bill rcceived the assent of ttre
Govemor oD April 11, 2023. The
Bill as assented to by the Govemor
was laid on Table by the Secretary
on August 09, 2023.
(Act 20 of 2023)

U. BILLS PASSEII

1 The Kera]a Livestock and
PoulEy Feed and Mineral
Mixture (Regulation of
Manufacore and Sale)
BiI, 2022 (BiI No.128)

SEt. J. Chinchuani,
Minister for Animal
Husbaldry and Zoos.

The Bill was published as a Gazette
Extsaordinary on August 17, 2022.
The BiIl was inEoduced h the
Asseurbly on August 24,.2022 d
was refened to Select ConEittee
oll the same day. The bill as

rcported by the Select Connittee
was taken.into colsideratiotr on
SepteErber 13, 2023 ald passed on
the same day.

2 The Kera.la Motor
Transpon Workers'
Payment of Fair Wages
(AmeDdment) Bill, 2022
(Bill No.l42)

Shd. V. Sivankufty,
Minister for Gercral
Education and
Labour.

The Bill was published as a Gaz€tte
Exoaordinary on November 01,
2022. The Bill was inuoduced in
the Assembly on August 08, 2023
and was refeEEd to Subject
Comninee on the same day. Tte
bill as reported by the Subjecr
CoEmittee was takm into
consideratioD on September 11,
2023 and Dassed on dre same day.
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3. The Sree Pandarayaka
l,ands (Vestiog alld
Enfranchisonent)
Amendment Bill, 2022
(Bill No.l43)

Shd. K. Rajar,
Mhister for Reveuue
and HousinS.

The Bill was published as a Gazette
Extraodinary on NoveEber 09,
2022. The Bill was htroduced ir
the Assembly @ August 09, 2023
atrd was rcIe[ed to Subject
CoEEittee on the same day. The
bill as reported by the Subject
CoEmittee was taken hto
coNideEtion on SepteEber 12,
2023 and passed on dre same day.

4. The Kerala Co-opentive
Societies (Itird
AnEndment) Bill, 2022
(Bi[ No.rsl)

Shri. V.N, Vasavatr,
Mhister for
Co-operation atrd
Registration.

The Bill was published as a Gazette
ExtraordiDary oD DectEber 04,
2022. The Bill was inEoduced in
the Assembly on DeceEbtsr 12,
2022 and was refened o Select
ComEittee oE the saEe day. The
bill as reported by the Select
Commftree was aken into
consideratio[ oll SepteEber 14,
2023 ard passed on the saEe day,

5. The Kerala Dairy Farmels'
rtry'elfarc Flmd
(Amendment) Bill, 2023
(BiU No.l56)

SEt. J. Chinchurani,
MiDisteE for AniEal
Husbandy altd 2006

The BiIl was published as a cazetre
Elxtr"dordinary on January 21, 2023.
The Bill was iuEoduced ir the
Assembly on August 08, 2023 alld
was referred to Subject ComDittee
on the same day. The bill as
repofted by fie Subject Committee
was taken into cousideration on
September 11, 2023 and passed oll
the same dav.

6 The Abkari (Amedment)-
Bill, 2023 (Bill No.l64)

Stui. M.B. Rajesh,
ivfinister for Loca]
SeU GovemEelts,
Rural developmmt
and Excise.

The Bill was published as a Gazene
Extsaordinary on June 13, 2023.
Tbe BiIl was inboduced in the
Assembly on August 09, 2023 and
was refeEed to Subject CoEEittee
on the saEe day. The bill as

rQorted by the Subjec{ CoEmittee
was takm i o coosideEtion on
SepteEber 12, 2023 and passed otr
the same day,
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7 The Kerala Medical
Edtrcation (Regulation ard
Cootrol of Admission to
Pdvate Medical
Educational Imtitutions)
Amendme Bill, 2023
(Bill No.16,

StrlL Veena George,
Midster for Healdt
and Woman aud
Child DevelopneDt.

The Bill was publislred rs a Gazette
Exeaordinary on June 26, 2023.
The Bill was innoduced in the
Assembly on August 10, 2023 and
was refe$ed to Subject CoEEittee
on the same day. The bill as

reported by the Subject CoEmifiee
was takeu i.trto considemtioE oo
SepteEber 13, 2023 and passed on'
dte same day.

I The Indian Parhership
(Kerala Amendment) BiI,
2023 @ill No.16?

Shd. VN. Vasarrdq
Minister for
Co-operation a.Ed

Registation

The Bill was published as a cazette
Extraordinary on July 24,2O23.The
Bi.ll was inroduced in drc Asseubly
oB August 10, 2023 and was
refefi€d to Subject CoEmittee on
dre same day. The bill as rcponed
by the Subject CoEEittee was
taken into consideration olr
September 14 2023 and passed on
the sane day.

Tbe Kerala Buildi-ng Tax
(AmendmeDt) Bill, 2023
(Bill No. 168)

Sfui. K. Raian.
Minister frir Iievenue
and Housing.

The Bill was published as a cazette
Exhaoditrary on August 03 2023.
The Bill was intoduced in the
Assembly ori August 10, 2023 aad
was referred to SuUject CoE4ittee
on dre same day. The bill as
r€ported by the Subject Coxomittee
was taken hlo coDsideration on
SepteEber 14 2023 and passed on
dre same dav.

10. The Kenla Healthcare
Service Persom and
Healthcarc Service
lnstitutions (Prevention qf
Violerce and Damage to
Prop€rty) Amendment
Bill,2023
(Bill No. 169)

SEL Veena George,
MidsGr for Health
ald Woman and
Child Dwelopmeut

The Bill was prblished as a Gazette
Exhaordimry on August 03, 2023.
The BiIl was htsoduced h dle
AsseEbly oo August 08, 2023 and
uas refeEed io Subject CoEEittee
on the same day. The bill as

r€ported by fte Subject CoEmittee
was takm into consideration otr
SepteEb€r 11, 2023 and passed on
the sane day.



7t. The Kerala Public Service
CoEmisrion (Additional
FJnctions as Espects
critain Corporations and
Companies) Secoad
Amendment Bill, 2023
(Bill No.l70)

Shri. PinaEyi VijayaD,
Chief Mitrister.

The Bill was published as a Gazette
Ertraordinary on August 03, :1023,
The BiIl was inuoduced in tre
Assembly on August 10, 2023 atrd
was referred to Subject Committe€
olr dle same day. The bill as
r€poned by the Subjecr CoEEriEee
was takcn into cusideration oD
Septembrx 13, 2023 aod passed on
the sane day.

12. The Kcrala Taxation Laws
(Arnendmeut) Bill, 2023
(Bill No.l7l)

Shri. K. N. Balagopal,
Minister for Fitratce,

The Bill was published as a Gazette
Extraordinary on August 04, 2023.
The Bill was inuoduced in the
Assembly on August 09, 2023 and
was referred to Subjecl CoDEitree
on the saEe day. The bill. as
reponed by fie Subject CoEEittee
was takm into considerdtiotr on
SepGmber 12, 2023 aDd passed on
the saEe da

13. The Kerala CoDseryation
of Paddy Land and
Wctland (Anedment)
Bill, 2023 (Bitl No.l72)

ShIL K. RajaD,
Ministei for Revenue
ard Housilg.

The Bill was published as a Gazette
ExEaordioary on Augusr 05, 2023.
The Bill was intsoduced in tte
AsseEblJ, on August 10, 2023 atrd
was referred to Subject CoEmittee
on the same rlay, The bill as
reponed by the Subjeci CoEEittee
was taken into consideEtiotr on
Septemben 13, 2023 and passed on
de sarne rlay.

14 The Kemla GovemEont
Laod Assignment
(AnendEent) Bill, 2023
@ill No. 173)

Shri. K. Rajan,
Minister fot Revenue
atld Houshg.

The Bill was published as a cazetre
Ernaordioary on August 09, 2023.
Tlre Bi.ll vas inEoduced in de
AsseEbly on August 10, 2023 and
was referred to Subject ComEitte€
or tbe saDe day. The bill as
reported by the Subject CoEmitlee
was taken into consideration otr
Strptember 14, 2023 and passed oE
the same day.
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15. The Kerala ApFopriation
(No.3) BilI, 2023 (BiX
No.174

shri. K.N. Balagopal,
Ministsr for FiEnce.

The Bill was published as a Gaz€tE
ErEaqdinary on SepteEbq 11,

2023. The Bill was huoductd i!
the Assembly m SepteEb€r 14
2023 and passed dll the same rlay.

Itr. BILLS PI'BLISHED AFIER TTIE EIGTITfl SESSiION A}ID PENDING BEFORE
IIIE FIFTEENTE I(LA

1. The Code of Criminal
PrEe&rE (Kemla
Amendrnent) Bnl, 2023
(Bilt No.160

Sbd. PtEarayi 
.lr{aya4

Chief MirisE
The Bill was published as GazEtte
Ertaddinary otr July 10, 2023.

2 Thc Ksrala Poblic
Records Bill,2023
(Biu No. 1i4 )

shri. Ahanmad
Deva*ovil,
Minister for Ports,
Museums a[d
Anhaeolory.

The Bill was publish€d as Gaz€tte
Ext'aordiaary orl SepreEbq 07,
2023.

3 The lcrdr P8trchaFt Raj
(AEendEeqt) BiI, 2023
(BiI No.175)

shd. M.B. RajeslL
Minist€r for Local
Sdf Govemmab,
Rual developEmt
and Excise.

The Bill was publishEd as cazEne
Exnaodinary olr ScDteBbq 08,
2023.

1. lte Ker-ala MuDicipality
(AneDdDeot) Bi[, 2023
(Bi[ No.176)

Shd. I\r.8. Rajesh,
MiDister for Local
Self Govemmens,
Rural development
and Ercise.

The Bill sas published as Gazene
Exuaordinary otr SepteDber 08,
2023.

A" M. BA!If,EB,
SECRETARY,


